Filing No.

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 18-11-2025 To 18-11-2025~All rows are shown

Name of Petitioner

Name of Learned
Advocate

Compliance

By Date

List of Defect(s)

SI  Case
No. Type
1 CPAN
2  CRM(A)
3  CRM(A)
4  CRM (A)
5 CRM(A)
6 CRM(A)
7  CRM(A)

1887/2025

3945/2025

3956/2025

3967/2025

3968/2025

3969/2025

3978/2025

RAJJIB DAS
Mobile:7699072908
Email: GHOSHAMUSHKA16@GMAIL.COM

BABU MONDAL (CHATTU) @ CHATTU MONDAL

Mobile:9564039297

Email:PBISWASADVOCATE1018@GMAIL.COM

SUBHANKAR BISWAS
Mobile:9733923019
Email:ASRAFMANDAL79@GMAIL.COM

ANIK BISWAS
Mobile:9434057837
Email:SM.ADV990@GMAIL.COM

GOBINDA DAS AND ORS.
Mobile:9433511989
Email:PODDR.MANIK@GMAIL.COM

SHYAMAL NANDI AND ANR.
Mobile:9874210030
Email:JEENIARUDRA6078@GMAIL.COM

TANMOY SIL
Mobile:9239314051
Email: SKMOINUDDIN390@GMAIL.COM

ANUSHKA GHOSH

PRITHWIRAJ BISWAS

ASRAF MANDAL

SNEHANSU MAJUMDER

MANIK LAL PODDAR

JEENIA RUDRA

SK. MOINUDDIN

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

PETITIONER NAME MISMATCH

1) ... FLR ACT WRONG AT WHOLE
PETITION WHERE PS CASE DETAILS
MENTIONED ( B.N.S)

1) CLARIFICATION NEEDED
REGARDING CMC1934/2025 AND
TRIAL COURT REJECTION DETAILS
AT CAUSE TITLE AND PARAGRAPH
ONE....

2)... MENTION G.R/ACGR/PTN/SL/
SPL CASE ETC. AT CAUSE TITLE
PAGE WHICH IS PENDING BEFORE
A.C.J.M, ALIPORE

1) ... DEPONENT AADHAR CARD NOT
ATTESTED BY THE
COMMISSIONER....

2) CLARIFICATION NEEDED AT PAGE
TWO REGARDING PTN NO BLANK

1) ... CLARIFICATION NEEDED
REGARDING DISTRICT AT FIRST
PAGE, VAKALATNAMA, BACK SHEET
AND P.FROM...( S24 PARGANAS)

1) ... ADDRESSING WRONG OF C.J...
2)... MENTION G.R. NO. WHICH IS
PENDING BEFORE LD.
C.J.M,HOOGHLY...

3).. MENTION ALL PETITIONERS AGE
AT CAUSE TITLE PAGE

1) REMOVE CRPC SECTION ....
2)MENTION C.M.C. CASE NO IN 1ST
PARA



Sl
No.

10

11

12

13

14

15

16

17

18

Case
Type
CRM(M)

CRM(M)
CRM

(NDPS)

CRM(R)

CRM(R)

CRR

CRR

CRR

CRR

CRR

SAT

Filing No.

2457/2025

2458/2025

1483/2025

151/2025

152/2025

4929/2025

4935/2025

4948/2025

4949/2025

4994/2025

263/2025

Name of Petitioner

MOMIN SK
Mobile:9836458027
Email:DIPANKARGUHAM1970@GMAIL.COM

UTTAM MAITY
Mobile:8777016196
Email:SUPRIYOSHASMAL5@GMAIL.COM

PRASENJIT DAS
Mobile:9874091450
Email: ABUABBASUDDIN@GMAIL.COM

JAHIR ABBAS KHAN
Mobile:9748365800
Email:INDRADIP.DAS@GMAIL.COM

JAHIR ABBAS KHAN
Mobile:9748365800
Email:INDRADIP.DAS@RDALEGA.IN

XXX
Mobile:9830302428
Email:ADVOCATENAVANILDE@GMAIL.COM

XXX AND ANOTHER
Mobile:7044033616
Email:1981SAHEB@GMAIL.COM

BYOMKESH GIRI
Mobile:9732793384
Email:JANASATYA1954@GMAIL.COM

BYOMKESH GIRI
Mobile:9732793384
Email: JANASATYA1954@GMAIL.COM

RAM BACHAN CHAUDHARY AND OTHERS
Mobile:9932581077
Email: SAMEERKUMAR7266@GMAIL.COM

SANTA BARMAN AND ANR

Name of Learned
Advocate

DIPANKAR GUHA

SUPRIYO SHASMAL

AMIT GANGULY

INDRADIP DAS

INDRADIP DAS

SRINJAN GHSOH

SAHEB BANERJEE

MANORANJAN JANA

MANORANJAN JANA

SHAMBHU KUMAR

CHOUDHARY

MD HABIBUR RAHMAN

Compliance

By Date
09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

List of Defect(s)

VICTIM GIRL SCHOOL NAME HAS
BEEN DISCLOSED IN PETITION

VICTIM IDENTITY HAS BEEN
DISCLOSED IN CERTIFIED COPY

1) CLARIFICATION NEEDED
REGARDING DECLARATION IN 1ST
PARA

1) VICTIM IDENTITY HAS BEEN
DISCLOSED IN ANNEXURES ... 2)
MENTION P.S. CASE DETAILS IN THE
LETTER ADDRESSED TO LD PP. ... 3)
MENTION CORRECTIONAL HOME
NAME IN 1ST PARA

1) VICTIM IDENTITY HAS BEEN
DISCLOSED IN ANNEXURES ... 2)
MENTION P.S. CASE DETAILS IN THE
LETTER ADDRESSED TO LD PP. .... 3)
MENTION CORRECTIONAL HOME
NAME IN 1ST PARA

CLARIFICATION REQUIRED IN THIS
FILE. (PAGE-2 AND CAUSE TITLE)

VICTIM IDENTITY DISCLOSE IN THIS
FILE.

THIS FILE IS OUT OF TIME SO NEED
A CRAN FILE.

THIS FILE IS OUT OF TIME SO NEED
A CRAN FILE.

THE MONTH GIVEN IN THE FI.R IS
WRONG

DECREE DATE MISMATCH



Sl
No.

19

20

21

22

23

24

25

26

Case
Type

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

Filing No.

26118/2025

26191/2025

26250/2025

26265/2025

26271/2025

26276/2025

26285/2025

26473/2025

Printed On 19-11-2025

Name of Petitioner

Mobile:9733042936
Email:RAHMANHABIBUR@GMAIL.COM

BISWANATH BAIDYA AND ANR.
Mobile:9830078324
Email: SARKAR.CHANDRANATH@GMAIL.COM

PREM CHAND AGARWAL
Mobile:8100496909
Email:SAYANF8@GMAIL.COM

THE BOARD OF MAJOR PORT AUTHORITY FOR THE
SHAMA PRASAD MOOKERJEE PORT, KOLKATA AND
ANR.

Mobile:9836410840
Email:ASHOKJENA46@GMAIL.COM

BARANALGERYA NOORANI MASJID
Mobile:9475448640
Email:SKABUJ@GMAIL.COM

RUBAITUL ISLAM
Mobile:8585883398
Email:HINDRANIL444@GMAIL.COM

SANAM ENTERPRISE (PROPRIETORSHIP) AND ANR.

Mobile:9836135848
Email:MAIDULANDASSOCIATE@GMAIL.COM

MAA MONOSHA BUILDERS AND DEVELOPERS AND
ANR.

Mobile:9339204325
Email:ISLAMNOBIUL396@GMAIL.COM

MANU PRADHAN
Mobile:8585883398
Email:HINDRANIL444@GMAIL.COM

Name of Learned
Advocate

BIPASHA BHATTACHARYYA

AYANAVA ACHARYA

ASHOK KUMAR JENA

SK. ABU JAFOR

INDRANIL HALDER

MAIDUL ISLAM KAYAL

NOBIUL ISLAM

HINDRANIL444@GMAIL.COM

Compliance

By Date

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

09-12-2025

List of Defect(s)

C J ADDRESSING WRONG

C J ADDRESSING WRONG

VOKA SHOULD BE ATTACHED WITH
VOLUME II

POINTS OF LAW PAGE MISSING

LOGO ABSENT

SUBJECT CATEGORY CODE WRONG

RESPONDENT 1 STATE MISSING

LOGO MISSING



